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repay their short term crop loan in time, thereby reducing the effective rate
of interest to 4% p.a. for such farmers.

® Reserve Bank of India has issued directions for Relief Measures to be provided
by respective lending institutions 1n areas affected by natural calamities which,
inter alia, nclude, restructuring/rescheduling of existing crop loans and term
loans, extending fresh loans, relaxed security and margin norms, moratorium,
etc. These directions have been so designed that the moment calamity is
declared by the concerned District Authorities they are automatically set in
motion without any intervention, thus saving precious time. The benchmark
for initiating relief measures by banks has also been reduced to 33% crop

loss in line with the National Disaster Management Framework.

o Pradhan Mantri Fasal Bima Yojana (PMFBY) provides a comprehensive
insurance cover against faillure of nsured crops due to non-preventable
natural risks, thus providing financial support to farmers suffering crop loss/
damage arising out of unforeseen events; stabilizing the income of farmers
to ensure their continuance in farming, and encouraging them to adopt

innovative and modern agricultural practices.

For development of agriculture and welfare of farmers of the country, the
Government in Department of Agriculture Cooperation and Farmers Welfare
(DAC&FW), is implementing various Central Sector/ Centrally Sponsored Schemes,

which include:
{1) Rashtriva Krishi Vikas Yojana (RKVY)
{(11) National Food Security Mission (NFSM)
{111) National Agriculture Market {e-NAM)
{(iv) National Mission For Sustainable Agriculture (NMSA)
Factors responsible for widening of CAD

2461. SHRI AJAY SANCHETI: Will the Mimster of FINANCE be pleased to state:

{a) whether the Current Account Deficit has widened in the 4th quarter of the
financial year 2016-17, if so, quarterly details in this regards for 2015-16 and 2016-17;

{b) the details of the factors responsible for widening of the Current Account
Deflcit; and

{c) the steps taken to keep Current Account Deficit under control?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI ARJUN
RAM MEGHWAL): (a) India’s current account deficit (CAD) at US$ 3.4 billion
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(0.6 per cent of GDP) in Q4 of 2016-17 was higher than US$ 0.3 billion (0.1
per cent of GDP) in Q4 of 2015-16 but narrowed from US$ 8.0 billion (1.4 per
cent of GDP) in the preceding quarter. For 2016-17 full year, the current account
deficit (CAD) narrowed down to 0.7 per cent of GDP from 1.1 per cent of GDP in
2015-16. Quarterly data on India’s CAD are given in Table 1.

Table 1: India’s Current Account Balance

Quarters CAD (US$ billion) CAD as Per cent of GDP
2015-16 Q1 6.1 -1.2
2015-16 Q2 -8.5 -1.7
2015-16 Q3 -7.1 -1.4
2015-16 Q4 -03 -0.1
2016-17 Q1 -0.4 -0.1
2016-17 Q2 -34 -0.6
2016-17 Q3 -8.0 -14
2016-17 Q4 34 -0.6

Source: India’s Balance of Payments Statistics

(b) and (C) The widening of the CAD in Q4 of 2016-17 on a year-on-year
(y-0-y) basis was on account of a higher trade deficit (US$ 29.7 billion) due to a
larger increase in merchandise imports relative to exports. High increase in imports
of Petroleum, Oil and Lubricants (POL) and gold and silver imports led to the rise
in imports in Q4 of 2016-17. Despite the widening n Q4 of 2016-17, the CAD 1s
low and within manageable limits. The Government and the RBI closely monitor
the emerging external economic situation including CAD and calibrate policies on

an on-going basis.
Releasing funds to telangana under centrally sponsored schemes

2462. SHRI DHARMAPURI SRINIVAS: Will the Minister of FINANCE be
pleased to state:

{a) whether it is a fact that large quantum of Central grants and funds due under
Centrally Sponsored Schemes have not been released to the State of Telangana in

the last financial year, if so, the details thereof, grant-wise and scheme-wise;

{b) the reasons for not releasing the said grants and funds to the State, the
details thereof; and

{c) whether these grants would carry forward to the subsequent year or not, the
details thereof?



